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the t ~ ~ KllrJ:ll!.taka wlll,.proJper in 
all directions, and the people of the 
~te will enjoy such prosperity for 

~ er. 

MR. DEPUTY-SPEAKER: I am 
afraid, we have to interrupt this 
debate now and continue with it on 
Monday. Now we have to take up 
Private Members' business. 

15.30 hrs. 

COMMITTEE ON PRIVATE MEM-
~  BILLS AND RESOLUTIONS , 
TwENTY-EIGHTH REPoRT 

~ G. S. MISHRA (Cbhiad-
wara) : I beg to move the follow-
ing:-

"That this House do agree with 
the ent ~ei t  Report of the 
Committee on Private Members' 
Bills and Resolutions presented to 
the'gouse on the 25t1i July, 1973." 

MR. DEPUTY -SPEAKER: The 

question is: 

'"!'hat this House do ligJ"ee with 
. the Twenty-eighth Report of' the 
Committee on ri ~ Members' 
Bills and Resolutions presented to 
the House on the 25th July, 1973." 

The motion WIls adopted. 

CONSTI'FUTION (AMENDMENT) 
BILL-

I~~ of new aTticLe 1'30A) 

SHRI R. P. ULAGANAMBI (Vel-
)ore): I beg to move for leave to 
jntroduce a Bill further to amend the 
Constitution of lDdia 

MR. DJWl1'l;'¥ ~  Thc 
question is: 

"That leave be r n~ to intro-
duce a Bill fUither to amend the 
Constitution of India." 

The motion lOllS adopted. 

SRBI R. P. ULAGANAMBI: I in-
troduce the Bill. 

DISCLOSURE OF ASSETS OF MEM-
BERS or PARLIAMENT BILL-

SHRI R. P. ULAGAANAMBI (Vel-
lore) : I beg to DlQve for leave to 
introduce a Bill to provide for com-
pulsorY disclosure of assets of Mem-
bers of Parliament and thcir families. 

MR. DEPU'J'Y -SPEAKER: The 
question is: 

"That leave be granted to in-
troduce a Bill to provide for com-
, pulsory disclosure of assets of 
Members of Parliament and their 
families." 

The motion WIls adopted • 

SHRI R. P. ULAGANAMBI: I in-
troduce the Bill. 

COMPULSORY MILlTARY TRAIN-
ING QR saCIALSERVlCE FOR THE 

STUDENTS BILL* 

SHRI VIKRAM lIIAHAJAN (Kan-
gra) : I beg to move for leave to 
introduce a Bill to Provide for com-
pulsory military trl!ining or socIal 
service for the students in the 
country. 
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